HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR

To

The Principal District & Sessions Judge,

Anantnag /Bandipora /Baramulla / Budgam /Doda (Bhaderwah)/
Ganderbal /Jammu /Kathua /Kargil /Kishtw ar/Kulgam /
Kupwara /Ramban/Leh /Poonch /Pulwama /Rajouri/
Reasi/Samba/Shopian /Srinagar and Udhampur.

No.:-_/ 80’ i /Sts. Dated: 19-07-2018.
Sub:- Amendments proposed in the Motor Vehicles Act, 1988.

Sir,

Kindly find enclosed herewith letter received from Shri Giridhar
G. Pai Director, Government of India, Ministry of Law and Justice
(Department of Justice) Jaisalmer House 26, Mansingh Road, New
Delhi-110011 vide F.No N-17/61/2018-NM Dated 17-07-2018
regarding the subject cited above.

In this connection, you are requested to furnish information
pertaining of your district on the prescribed format in a consolidated
form on or before 20-07-2018 positively through return email: hejmu-
ik@nic.in OR Telefax No. 0191-2506639 for onward transmission to
the concerned quarter as desired.

Encl: Two leaves.

Yours faithfully’

( J%@?\)w
Registra neral
\A: 89YB  sts. Dated: 19-07-2018.
Copy to:-
Incharge NIC for uploading the same on the official website of
the High Court.
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File No. N - 17 £l /2018 - NM
Government of India
Ministry of [ aw and Justice
(Department of Justice)

***************

Jaisalmer House, 26-Mansingh Road,
New Delhj — 110 011.
Dated: 17" yuly, 2018,

The Registrar Generals,
All High Courts,
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Director
Phone No. 01 1- 23072145

Enclosures: As above.






